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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 6587 OF 2003

DEEPAK AGRAWAL & ANR. Appel | ant (s)

VERSUS

STATE OF U.P. & ORS. Respondent ( s)

(Wth office report )

Date: 15/12/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE B. SUDERSHAN REDDY
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR

For Appellant(s) Rajiv Dhavan, Sr. Adv. (N.P)
Pankaj Bhatia, Adv.
Priyanka, Adv.

Kai | ash Chand, Adv.

S Rachna Cupt a, Adv.

SIFST

For Respondent (s) P.S. Narsinmhan, Sr. Adv.

K. K. Mbhan, Adv.

D nesh Dwi vedi, Sr. Adv.
Ravi Prakash Mehrotra , Adv
Mukesh Verma, Adv.

Vi bhu Tiwari, Adv.

SSS5 =%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Stand over for two weeks. Vakal at anama to be

filed by M. Kailash Chand, Adv. nmay be accepted.
( DEEPAK MANSUKHANI ) ( RENUKA SADANA)
Court Master Court Master



